
Central /dtain ist r at ive Tribunal
Pr.incipal Bench:New Delhi •

OA No. 2164/2002
this the day of 5th September, 2002

Hon'ble Shi'i Kuldip Singh, Member (j)

1. Surender
^/o Bhramchaiid,
Qr.No.91/96, .
G.B.Pant Hospital.

2. Qharmender Kuimar,
S/o Bad le rlam,
Ap-IS, G.B.Pant Hospital,
J. P.Complex,
New Delhi.

3. riaju @ Aaj Nairain,
S/o Sri Devi Shay,

^ House No. 11-a/6,
Block 11, Trilokpuri,
New Qelhi-ii009i»

^ 4. Smt, .Sudesh
D/o Shri Chiranji Lai,
House Noi 10785, jhande Wallan doad,
Navikarim, Paharga^j,
New DeIhi.

5. i^ajan

S/o Shri Chiraoji Lai,

New.Delhi. ,

6. Hira Lai,
S/o Shri Chiranji Lai,
House No.10785, Jhande Wall^i dead,
Navikarim, Paharganj,
New Delhi.

7. Dinesh Chand,
S/o Bishambar Dayal,

. H.No.56/663, Panchkuian Road,
New Delhi. Anni i r q

(By Advocate; Shri Pcadeep Gupta)
Versus

1. National Capital Territory of Delhi '' '
Thi-ough its Secretary., *
Ministry of Health,
Sectt. Office, I.T.O. Delhi.

2'. J^s G.B.Pant Hospital,
Through its Director,
Jawahar Lai Nehru Marg,
New Delhi-110002. . ...Respondents

OaDB.-l(aiAL)

"v.

Learned counsel for the applicants seeks

permission to withdraw the OA. Permission granted.
Accordingly OA is dismissed as witWr awn

i V .

/kd/ kte»ber(j)


